INCOME TAX APPELLATE TRIBUNAL
DELHI BENCH “E”: NEW DELHI
BEFORE SHRI H.S.SIDHU, JUDICIAL MEMBER
AND
SHRI PRASHANT MAHARISHI, ACCOUNTANT MEMBER

ITA No.6200/Del/2013
(Assessment Year: 2007-08)

M/s. Mahamedha Estates (P) Vs Income Tax Officer,
Ltd, ' Ward-6(1),
100-K, Basement, Milap New Delhi
Bhawan, Bahadurshah Zafar
Marg, New Delhi
PAN: AAECM7648D
(Appellant) (Respondent)

ITA No.6294 /Del/2013
(Assessment Year: 2007-08)

Income Tax Officer, Vs M/s. Mahamedha Estates
Ward-6(1), ' (P) Ltd,
New Delhi 100-K, Basement, Milap

Bhawan, Bahadurshah
Zafar Marg, New Delhi
PAN: AAECM7648D

(Appellant) (Respondent)

CORRIGENDUM IN ORDER DATED 18/03/2019

PER PRASHANT MAHARISHI, A. M.

1. It has come to our notice that in the order dated 18/03/2019 in ITA No.
6200/Del/2013 and 6294 /Del/2013 for the Assessment Year 2007-08 that
certain typographical/ clerical error has crept into in the cause title page of
the order wherein the name of the CIT DR Ms Rinku Singh is not mentioned
as departmental representative, therefore, the above error is rectified in the

cause title of the order and now the correct Cause title is read as under:-

Shri Ashwani Taneja, Adv
Shri Saurabh Goyel, CA
Shri Udit Chauhan, Adv

Revenue by: Ms. Rinku Singh, Add. CIT, Sr.

DR

Assessee by :
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This correction is minor correction and therefore does not prejudice either
of the parties and does not change the decision of the bench.

The registry is directed to serve upon both the parties above corrigendum
which will substitute the cause title of the order passed by the coordinate
bench in in ITA No. 6200/Del/2013 and 6294/Del/2013 for the
Assessment Year 2007-08 dated 18/03/2019. The Parties are directed to
bring them same to the notices of various concerned authorities and
Hon’ble courts.

Order pronounced in the open court on 06/05/2019.

-Sd/- -Sd/-
(H.S.SIDHU) (PRASHANT MAHARISHI)
JUDICIAL MEMBER ACCOUNTANT MEMBER

Dated: 06/05/2019
A K Keot

Copy forwarded to
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DR:ITAT
ASSISTANT REGISTRAR
ITAT, New Delhi
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